80 Written Answers to [RAJYA SABHA] Unstarred Questions

Supply of drinking water through solar pumps

$2625. DR. BHUSHAN LAL JANGDE: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

(a) whether the supply of drinking water through solar pumps in undeveloped arcas
of Chhattisgarh is being done under central schemes;

(b) whether supply of drinking water through solar pumps would be done as due
to high expense on power pumps in backward arcas of the State, the supply of drinking
water is not possible; and

(c) whether sanction would be accorded for 2,500 solar pumps as per demand of
the State?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI UPENDRA KUSHWAHA): (a ) Yes, Sir.

(b) The most severe constraint in providing drinking water on sustainable basis
in far flung habitations, especially small habitations are high expenditure involved
and sustainability. Typical water supply scheme consists of water pumps powered by
electricity and elevated surface reservoirs of RCC. Not only capital cost of such scheme
is high but more importantly they are not sustainable in long run because of recurring
cost of clectricity bills and maintenance and repairs. It is also difficult to get scheme
constructed in such areas due to difficulty in reaching out there, especially if area is
hilly or forest. In contrast to this solar pumps are cost effective, easy to install, have
low Operations and Maintenance costs and are not dependent on electricity.

(c) Ministry of Drinking Water and Sanitation is supporting 9 States to implement
solar energy based Dual Pump Piped Water Supply Schemes for pumping of water by
making use of renewable solar energy in 82 TAP districts in these States. The project
proposes installation of solar energy based dual pump piped water supply schemes in
10,000 rural habitations in IAP districts. The installation of schemes has been completed
in 958 habitations out of the 1722 rural habitations which were to be covered in the
State of Chhattisgarh as on 2.7.2014.

Under National Rural Drinking Water Programme (NRDWP) , this Ministry provides
financial and technical assistance to States to supplement their efforts to provide adequate
safe drinking water to rural population. The State Governments are vested with powers
to plan, approve and implement drinking water supply schemes. The projects/schemes
to provide drinking water to the rural population are approved at the level of State level
Scheme Sanctioning Committee (SLSSC).

TOriginal notice of the question was received in Hindi.



